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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN BENCH CHENNAI
Original Application No. 159 OF 2021 (SZ)
Action Taken Report in the Matter of Original Application No. 159 of 2021

The Hon’ble NGT, Southern Zone, Chennai in the matter of OA No. 159 of 2021 issued an
order dated 29.11.2023, which inter-alia states that:

Para 3: Now that all the States have furnished their State Action Plan, the Central Pollution
Control Board is directed to collate everything and bring out a common guideline for the State

Action Plan individually.

Para 4: It is also open to the Central Pollution Control Board to add additional guidelines

depending on the topographical or geographical condition of each of the States.

In compliance to the above order of the Hon'ble NGT, action taken by the

Respondent (i.e. Central Pollution Control Board) is given below:

In reference to the Para 3 & para 4 of the order, it is humbly submitted that CPCB has framed
common Guideline for Preparation of State Action Plan (SAP) based on the indicative template
shared by MoEF&CC as well as the topographical and geographical condition of the
States/UTs. Draft Guideline has been submitted to MoEF&CC for concurrence.

Letter dated 13.01.2024 to MoEF&CC in this regard is attached as Annexure — I.

 After obtaining concurrence from MoEF&CC, final Guidelines shall be submitted to Hon'ble
NGT (SZ) for kind consideration.
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Y&l 3FrEre [ Pankaj Agarwal
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Central Pollution Control Board
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Annexure 1

Sy ygwor Fraxor =
CENTRAL POLLUTION CONTROL BOARD
e, W UH SRy uiedn Waers Wi wes
RIMISTRY OF ERVIRONMENT, FOREST & CLIMATE CHANGE GOVY. OF INDIA

EMAIL/SPEED POST
15.01.2024

To,
Director, CP Division
MoEF&CC, [ndira Parvavaran Bhavan,
Jor Bagh, Aliganj,
Mew Delhi — 114003

Subject:  Draft  guidelines  for  Preparing  State  Action  Plan (SAP)-  reg.
Ref. Hon'ble NGT{8Z) Order daced 29.11.2023 in the matter of Ot ginal
Application No. 159 of 2021 (SZ).

Sir,

This has reference tw Hon'ble NGT Order dored 29.11.2023 (copy attached) in  the
matter of Original Application No. 159 of 2021(82),
wherein Hon'ble NGT directed:

o Now that all the States have furnished iheir State  Action Plun, the Central
Polfwion  Control  Board is  directed to  collate everything  and  bring owt  «a
commaon giideline for the Stare Action Plan indivichally,

° It is alse open to the Cemtral Polhuion Canirol Bowd 0 add  additionsl
Buidelines  depending  on  the topegraphical  or geagraphical  condition  af  cach
af the Srates.

In this regard, draft common guideline for the State Action Plan has heen prepared by
CPCB based on the indicative template shared by MoBF&CC. The same is enclosed for
ready reference.

It is requested to kindly accord comcurrence of the MOEF&CC on the ahove guidelines to
enable CPCB in filing the same Lo the Hon'ble NGT.

This issucs with approval of the Competent Authority.
Yaurs faithiully,

)

D=-AQM
Encl: As above
Copy to:
Additional Secretary, CP Division: For Kind information please
MoEF&CC, Indira Paryavaran Bhavan,
Jor Bagh, Aliganj, New Delhi — 1 10003 Q:W,}M
DH-AQM

‘qiEy ge” el anfE i, faesh-110032
Parivesh Bhawan, East Arjun ngar. Delhi-110032
'?Wq/ Tel : 43102030, 22305792, m'Website L www.cpcb.nic.in
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